
"INSTITUTION, DISPOSAL & PENDENCY OF CASES IN THE FAMILY COURTS OF THE STATE (ORISSA)
BI-MONTHL Y:- APRIL & MAY, 2020"

No. of Family Courts Pendency Position in Family Courts

51. Name of the Family Courts Exists
No. Judgeship or not Opening Balance

Institution during the Disposal during the
Pendency as on

Sanctioned Working
as on 01.04.2020

months of April & May, months of April & May,
31.05.2020

2020 2020

I Angul Exist I I 297 0 0 297
2 Balasore Exist I 1 3586 0 0 3586
..,

Bargarh Exist 1 1 986 7 I 992.)

4 Bhadrak Exist 1 1 2883 0 0 2883
5 Bolangir Exist 1 I 551 0 0 551
6 Boudh Exist 1 1 232 0 0 232
7 Cuttack Exist I 1 3362 30 32 3360
8 Dhenkanal Exist 1 1 592 0 0 592
9 Ganjam,

Exist 1 1 2264 0 0 2264
Berhampur

10 Jagatsiiighpur Exist 1 I 1034 6 3 1037
11 Jajpur Exist I I 1588 0 0 1588
12 Kalahandi,

Exist 1 I 262 0 0 262
Bhawanipatna

13 Kendrapara Exist 1 1 2914 4 0 2918
14 Keonjhar Exist 1 1 728 3 0 731
15 Khurda Exist I I 1603 0 0 1603
16 Bhubaneswar Exist I 1 5483 26 0 5509
17 Koraput,

Exist I 1 477 0 0 477
Jeypore

18 Mayurbhanj,
Exist I 1 1571 0 0 1571

Baripada
19 Nabarangpur Exist I I 162 0 2 160
20 Nayagarh Exist 1 1 1062 14 3 1073
21 Phulbani Exist I I 250 3 0 253
22 Puri Exist 1 I 1361 6 0 1367
23 Rayagada Exist I I 150 0 0 150
24 Sambalpur Exist 1 I 786 0 0 786
25 Sonepur Exist I 1 285 3 0 288

26 Sundargarh,
Exist 1 1 II02 0 0 II02

Rourkela

TOTAL 26 26 35571 102 41 35632


